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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerrrr gr oFar wr #s ot sraer
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TH ATEAAT & AT A ATeAT qIH 6 TG T AT A TAT IMAFNET F 36 wATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

ATEA
HET T TS F FaYX orr & NH34 F .. 122.6 § f&.#1.135.9 % g stoiq it ST qTeft s<=n
TR srera Gt wiwd G 1 st e

TS T ATH; TET T et 7 91 FATR

wAH I H&AT g FT R || i et Sk ER T i #7 Sree

HeaT (ETT THTE) (FFRTY)

1 2 3 4 5 6
T T AT fasmaT
UEEIKILHE KL
1 79 )( GEET 0.239 (F%a7) 0.239
2 80 )( GEET 0.178 (F%¥) 0.178
3 81 )( GEET 0.259 (F%7) 0.259
TEHRTL (
4 82 ) KR 0.36 (F77) 0.36
5 83 )( KR 0.251 (FaX) 0.251
6 84 )( KR 0.263 (3FTX) 0.263
WEEIRICR CUE]
qEEAT (

7 1140 ) GEED 0.603 (FTY) 0.603
8 1141 )( kD 0.607 (¥4 0.607
9 1142 )( GEED 0.607 (¥4 0.607
10 1546/1/1 IEEIREELD! [BIEE] 0.03 (%47 0.03
11 1546/1/2 fasft (st IEIEE] 0.015 (F7X) 0.015
12 1546/2 oty (FRsft) BIEK] 0.11 (3FaY) 0.11
13 1556 T ( GEED 0.186 (%47 ) 0.186
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GECAE))
TFRTL (
14 1 A Ny
557 ) GEED 0.158 (%47 ) 0.158
TFRTL (
1 1 182 182
5 558 ) GEED 0.182 (%47 0.18
16 1564 )( GEET 0.247 (Z%aY) 0.247
GECaRal
1 1 3 21 21
7 565 ) KEED 0.219 (%47 0.219
TR (

1 1 3 324 324
8 566 ) GERT 0.324 (Z%7) 0.3
19 1570 st (Fsft) IEIEE 0.2 (TFAT) 0.2
20 1571 st (Fsft) LK 0.056 (F47) 0.056

TFRTL (
21 1572 ATt 0.117 0.117

. (FFTT)

TFRTL ( .
22 1573 ) EEAS 0.024 (F%F47) 0.024
23 1574/2 EEIGELD) IELEE] 0.001 (F%¥) 0.001
24 1736/2 EEIREELD! [BLEE] 0.023 (%47 0.023
25 1736/3 sty (FsfY) IBIEK] 0.046 (TF47) 0.046
26 1741/3 EEIGELD) IELEE] 0.1 (B%FaY) 0.1

HTRTL ( TR /
27 1743/1, 1743/2 0.12 0.12

. s (FF7)
28 1751 sty (FsfY) BIEK] 0.02 (3#Y) 0.02
29 1752 sty (FsfY) IBlEK] 0.121 (TFA7) 0.121
30 1753 oty (FRsft ) [BLEK] 0.1 (FFTT) 0.1
31 501/1 IEEIREELD! [BIEE] 0.04 (%47 0.04
32 501/2 st (st ) RERIRED 0.123 (F%aY) 0.123
it/

33 611/1 + 611/2 st (FAsft) 0.005 (F47) 0.005
34 679 oty (FRsft ) BIEK] 0.38 (¥4 0.38
35 696 st (st ) REL 0.065 (F%a7) 0.065
36 798 st (Fsft) T 0.111 (FFAT) 0.111
37 820 st (Fsft) IEIEE 0.14 (FFT7) 0.14
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38 821/1 sty (FRsfY) 0.1 (3%Fa7) 0.1
39 821/2 EEIGELD) 0.05 (Z%¥) 0.05
40 908 st (FAsft) 0.14 (3FT7) 0.14
TR (
41 162 162
909 ) 0.162 (F%a¥) 0.16
42 910/1/1 sty (FRsfY) 0.38 (397 0.38
43 910/1/2 st (FAsft) 0.017 (%47 0.017
44 910/1/3 EEIGELD) 0.008 (F%¥) 0.008
TS HT ATH: [
45 1015/1 EEIGELD) 0.02 (Z%T) 0.02
46 1015/2 fasft (Fst) 0.02 (Z%7) 0.02
TR (
4 1084 1.262 1.262
7 08 ) 62 (FFAT) 6
TR (
48 1085 1.707 1.707
. (FFTT)
TR (
49 1086 1.501 1.501
. (FFTT)
TEHRTL (
50 1306 0.326 0.326
. (FFAX)
TCFRTLT (
51 1307 0.227 0.227
. (FFAX)
TCFRTLT (
52 1308 0.251 0.251
. (FFAX)
TCFRTLT (
53 1320 0.344 0.344
. (FFAX)
GECaRal
4 1321 0.36 0.36
5 ) 7 (3%aT) 7
GECaRal
1322 0.384 0.384
55 ) (FFTT)
56 4602/1 + 4602/2 st (FAsft) 0.27 (¥4 0.27
57 4763/1 st (FAsft) 0.07 (¥4 0.07
TEHRTL (
58 6552 ) 0.737 (%47 0.737
TFRTL (
59 6553 ) 0.729 (¥4 0.729
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60 6554 ﬂ; T T Ty 0.829 (F%a¥) 0.829
61 6645 ﬂ; T T Ty 0.906 (397 ) 0.906
62 6646 x; TEF 0.914 (&%47) 0.914
63 6647 ﬂ; T T Ty 0.934 (347 0.934
64 6767 ﬁ; o= T qedy 0.38 (397 0.38
65 6768 ﬁ; GEED 0.632 (47 0.632
66 6769 ﬁ; TE il qedT 0.627 (397 0.627
67 685 st (FAsft) LK 0.02 (FT7) 0.02

Total 20.944

[T. . NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3A1]
g srefteaT, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 18th November, 2025

S.0. 5265(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH34 in the
stretch of land from Km. 122.6 to Km. 135.9 in the district of CHHATARPUR in the state of MADHYA PRADESH,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDO Bijawar in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either
in person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH34 in the stretch of land from Km.
122.6 to Km. 135.9 in the district of CHHATARPUR in the state of MADHYA PRADESH

|State: MADHYA PRADESH

|IDistrict: CHHATARPUR

SL. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 L4 | 5 | 6 |
|Taluk: Bijavar |
|Village: Rajpura |
|1 ||79 ||Government “Road ” 0.239 (Hectare )“ 0.239|
|2 ”80 ||Government “Road ” 0.178 (Hectare )“ 0.178|
|3 ||81 ||Government ||R0ad || 0.259 (Hectare )|| 0.259|
|4 ||82 ||Government ||R0ad || 0.36 (Hectare )“ 0.36|
|5 ”83 ||Government ”Road || 0.251 (Hectare )” 0.25 1|
l6 |84 ||Government ~ |[Road I 0.263 (Hectare )| 0.263]
|Village: Gulganj |
|7 “1 140 ||Government ”sadak || 0.603 (Hectare )” 0.603|
|8 ||1 141 ||Government ||Sadak || 0.607 (Hectare )|| 0.607|
l9 [[1142 ||Government  |[Sadak I 0.607 (Hectare )| 0.607|
10 [[1546/1/1 ||Private |lIrrigated I 0.03 (Hectare )| 0.03|
|11 ||1546/1/2 ||Private ||Irrigated || 0.015 (Hectare )|| 0.015|
[12 [[1546/2 ||Private |[Irrigated I 0.11 (Hectare )| 0.11]
13 [[1556 ||Government  |[Sadak I 0.186 (Hectare )| 0.186|
|14 ||1557 ||Government ||sadak || 0.158 (Hectare )|| 0.158|
15 [[1558 ||Government  |[Sadak I 0.182 (Hectare )| 0.182]
16 l|1564 ||Government  |{Sadak I 0.247 (Hectare )| 0.247
[17 1565 ||Government  |[Sadak I 0.219 (Hectare )| 0.219|
18 [[1566 ||Government  |[Sadak I 0.324 (Hectare )| 0.324]
|19 ” 1570 ||Private ”Irrigated || 0.2 (Hectare )” 0.2|
|20 ||1571 ||Private ||Irrigated || 0.056 (Hectare )” 0.056|
21 [[1572 ||Government  |[Nali I 0.117 (Hectare )| 0.117]
|22 ” 1573 ||Government ”Banjar || 0.024 (Hectare )” 0.024|
|23 ||1574/2 ||Private ||Irrigated || 0.001 (Hectare )” 0.001|
124 173612 ||Private |[irrigated I 0.023 (Hectare )| 0.023)|
125 1736/3 ||Private ||Irrigated I 0.046 (Hectare )|| 0.046]
|26 ||1741/3 ||Private ||Irrigated || 0.1 (Hectare )” 0.1|
27 1743/1, 1743/2 Government  ||Caragah/ 0.12 (Hectare ) 0.12

Charnoi

|28 ||1751 ||Private ||Irrigated || 0.02 (Hectare )|| 0.02|
29 [[1752 ||Private |[1rrigated || 0.121 (Hectare )| 0.121]
30 1753 ||Private |[irrigated I 0.1 (Hectare )| 0.1]
131 ll501/1 ||Private ||Irrigated I 0.04 (Hectare )|| 0.04|
[32 [[501/2 ||Private |[commercial || 0.123 (Hectare )| 0.123]
33 611/1+611/2 Private gfﬁfe‘i C/ . 0.005 (Hectare ) 0.005
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134 ll679 ||Private ||Irrigated I 0.38 (Hectare )|| 0.38]
|35 ||696 ||Private ||Padat || 0.065 (Hectare )|| 0.065|
|36 ||798 ||Private “Bandhan ” 0.111 (Hectare )“ 0.11 1|
|37 ”820 ||Private “Irrigated ” 0.14 (Hectare )“ 0.14|
|38 ||821/1 ||Private ”Irrigated || 0.1 (Hectare )” 0.l|
|39 ”821/2 ||Private “Irrigated ” 0.05 (Hectare )“ 0.05|
|40 ”908 ||Private “Irrigated ” 0.14 (Hectare )“ 0.14|
|41 ||909 ||Government ||Banjar || 0.162 (Hectare )|| 0.162|
|42 ”910/1/1 ||Private “Irrigated ” 0.38 (Hectare )“ 0.38|
43 llo10/1/2 ||Private |[1rrigated I 0.017 (Hectare )| 0.017|
l44 llo10/1/3 ||Private ||Padti I 0.008 (Hectare )| 0.008]
|Village: Angor |
l45 ll1015/1 ||Private |lIrrigated I 0.02 (Hectare )|| 0.02]
|46 ||1015/2 ||Private ”Irrigated || 0.02 (Hectare )” 0.02|
l47 |[1084 ||Government  |[Sadak I 1.262 (Hectare )| 1.262]
l48 |l1085 ||Government  |{Sadak I 1.707 (Hectare )| 1.707|
l49 [[1086 ||Government  [[Sadak I 1.501 (Hectare )| 1.501]
50 [[1306 ||Government  |[Sadak I 0.326 (Hectare )| 0.326|
51 1307 ||Government  |{Sadak I 0.227 (Hectare )| 0.227
|52 [[1308 ||Government  [[Sadak I 0.251 (Hectare )| 0.251|
53 [[1320 ||Government  |[Sadak I 0.344 (Hectare )| 0.344]
|54 1321 ||Government  |{Sadak I 0.367 (Hectare )| 0.367|
55 [[1322 ||Government  [[Sadak I 0.384 (Hectare )| 0.384]
56 |l4602/1 + 4602/2  |[Private |[Irrigated I 0.27 (Hectare )| 0.27|
|57 ll4763/1 ||Private |lIrrigated I 0.07 (Hectare )|| 0.07|
|58 ||6552 ||Government ||Sadak || 0.737 (Hectare )” 0.737|
59 |l6553 ||Government  |[Sadak I 0.729 (Hectare )| 0.729|
|60 ||6554 ||Government ||Sadak ki patri || 0.829 (Hectare )” 0.829|
l61 |l6645 ||Government  |[Sadak Ki Patri || 0.906 (Hectare )| 0.906|
l62 |l6646 ||Government  |[Sadak I 0.914 (Hectare )| 0.914]
63 ll6647 ||Government  |[Sadak Ki Patri || 0.934 (Hectare )| 0.934|
l64 |l6767 ||Government  |[Sadak ki patri || 0.38 (Hectare )| 0.38]
l65 |l6768 ||Government |[Sadak I 0.632 (Hectare )| 0.632
|66 ||6769 ||Government ”Sadak Ki patri || 0.627 (Hectare )” 0.627|
67 |l685 ||Private [[Agriculture || 0.02 (Hectare )| 0.02]
| Total|| 20.944|

[F. No. NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3A1]
SHAIKH AMINKHAN, Director
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